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come to Indig before my Government
was defeated  in  1977. Naturally,
when we came back, 1 felt that I
should stand by my commitment.
However, when he came here under
the impression that the suceessor
Government would honour our com-
mitment, he was arrested by the Jana-
to. Party, Government. He sent messa-
ges of distress {o me through various
means. That is why we talked with
him with all sincerity, In fact we
accepted almost every one of his de-
mands. But it did seem to be—and
this I told Mr. Laldenga himself—that
towards the end, for soine reason, he
did not seem to want an agreement,
Every time we  accepted any point
raised by him, and I went cut of my
Wway even on some matters on which
‘some ‘people thought we should not
‘give in, he found a new excuse, We
can ask our own Chief Ministey to
resign—we cannot force them to do
~so—-wut asking another party's Chief
Minisler to resign is. certainly more
difficult, - Besides, what would it
solve? What one group is doing today,
the other group would do tomorrow.
The situation there is one of a great
deal of violence. If the Government
is changed through elections, at least
the elected government would face it.
But by dismissing the government we
would have the blame for coniinued
violence. I don't think the wviclence
would have stopped. The situation
there i{s a very complex one. It is
irue that more people there are well

educated. However, It
that because of education, they have

much higher expectation. Those ex-
pectations are difficult to fulfl unless

there is peace and harmony, in which

is also irue

Pi’ogrammes can be taken up and
given the opportunity of succeeding.
If officials are murdered a3 they are
today, it is even pecaming Impcssible

1o find efficient people to serve there.

MR. SPE_AKER{ Question Hour is
over, .. ‘
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Production, Prices and Distribution of
Cars

*185. SHRI GHULAM MOHAM-
MAD KHAN: Will the Ministey of
FINDUSTRY be pleased to lay a state-
ment showing:

(a) the total number of cars produc-
ed in the country annually;

(b) the prices of these cars;

(¢c) whether any specific norms have
been decided for distribution of passen-
ger cars and the delivery perlod of
different cars;

(d) the incidence of tax on a car;
and

(e) proposals under consideration ot
Government to reduce the waiting
period, lower level of taxation and
make available more cars in the count-
ry?

THE MINISTER OF INDUSTRY
AND STEEL AND MINES (SHRI NA-
RAYAN DATT TIWARID: (a) to (e)
A statement is atfached,

Statement

(a) The total production of cars.in
1981-82 was about 42,500. .

(b) The show room prices at Delhi of

the principal makes on 16th July,
1982 were:
Ambassador Rs. 73,525.20
Premier Rs. 69,604,26

(c) There is no Government control
on the distribution of cars which are
sold py the manufacturerg in accodance
with their commiercial procedures. The.
Ambassador vehicle is reporteq to be
readily available., The waiting period
for the Premier cars in currently re-
porteq to be over 5 years.

(d) There is 3 25 per cent Central
excise duty on the car pluse a surchar-
ge of 5 per cent over the excise duty.
In addition, cars are exigible to a 4 per
cent inter-state sales tax and the local
sales tax levied by Stateg which may
differ from State to State.

(e) As far as the Premier Padmini
car manufactured by M/s. Premier
Automobiles Limited is concerned, the
company has been advised to step up
production.” Moreover, looking to the
overall needs of the country, Govern-
ment have established Maruti Udyog
Limitey which would mnufacture pas-
senger cars ang the light commercial





